
 

 

GOVERNMENT OF INDIA 

MINISTRY OF HOME AFFAIRS 

  

LOK SABHA 

UNSTARRED QUESTION NO. 1026 

 

TO BE ANSWERED ON THE 24
th

 JULY, 2018/SHRAVANA 2, 1940 (SAKA) 

 

REVIEW OF INTERNAL SECURITY 

 

1026. SHRI B.V. NAIK: 

 

Will the Minister of HOME AFFAIRS be pleased to state:  

 

(a) whether the Government has any proposal to review the State of internal 

security in view of increasing internal security challenges in the country; 

 

(b) if so, the details thereof; 

 

(c) whether the Government has constituted any team of security experts in 

this regard; 

 

(d) if so, the details thereof; and 

 

(e) the other measures taken by the Government for reforms in police and 

intelligence gathering mechanism? 

 

ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 

(SHRI HANSRAJ GANGARAM AHIR) 

(a) to (d) : The overall internal security situation in the 

country is under control due to continuous and unrelenting efforts of 

the Central and State Governments.  The internal security situation in 

the country including intelligence gathering mechanism is reviewed 

from time to time with the security experts and measures to strengthen 

the same are taken as per requirements.   

(e) : The Central Government is supplementing the efforts of the 

State Governments to deal with terrorist/insurgent/extremist groups in 

a coordinated and concerted manner, which, inter alia, includes sharing  
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of intelligence, financial assistance for strengthening  the State Police 

Force and Intelligence units under the Police Modernization Scheme, 

reimbursement of Security Related Expenditure, sanction of India 

Reserve Battalions, deployment of Central Armed Police Forces for 

carrying out intensive joint counter insurgency operations, providing 

security for vulnerable installations and infrastructural projects based 

on threat assessment, declaring unlawful associations and terrorist 

organizations.  The Multi Agency Centre (MAC) has also been 

strengthened and re-organized to enable it to function on 24x7 basis for 

real time collation and sharing of intelligence with other intelligence 

agencies and States, which ensures seamless flow of information 

between the State and the Central agencies.  This has resulted in 

busting of many terror modules. 
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